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| TEM No. 60 Court No. 5 SECTI ON XV
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.11784/2001

(From the judgenent and order dated 26/02/2001 in DBCSA 1051/98

of The H GH COURT OF RAJASTHAN AT JODHPUR)

UNION OF | NDI A & ORS. Petitioner (s)
VERSUS

NARAI N SI NGH Respondent (s)

(Wth prayer for interimrelief)
(Wth Ofice Report)

Date : 21/09/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. T. THOVAS
HON BLE MR JUSTICE S.N. VARI AVA

For Petitioner (s) M. Ranjit Kunmar, Sr. Adv.
Ms. Binu Tanta, Adv.
Ms. Sushnma Suri, Adv.

For Respondent (s)
M. Dhruv Mehta, adv.
Ms. Anu Meht a, adv.
Ms. Shobha, adv. f or
Ms K L. Mehta & Co., Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
........ L.......l.......T.......T.......T.......T.......T.......T.....J
SP2
Learned counsel seeks four weeks’ tine to file counter
affidavit.
Li st after four weeks.
. SP1

(N K. Coel) (H K. Bhati a)
Court Master Court Master



